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(a)wlwllier a lauge number of admitted 
writ petidons ralaiing to service matters of 
the employees of the autonomous bodes 
and the Union Govemmsnt are pending for 
final dteposal by tlw Division Bencfies of the 
OeM High Court

(b) M so. the numbed of admitted «vrit 
petitions pending tiM date and since when; 
and

(c) tlie steps taken or proposed to be 
taken for early disposal of these writ peti- 
ttons?

TME IMINISTER OF STATE IN THE 
MMISTRYOFPAnLIAMENTAFtYAFFAiFiS 
AND MINISTER OF STATE M THE MINIS
TRY OF LAW. JUSTICE AND COMPANY 
AFFAIRS ANDPARLIAMENTAFIYAlTAIFtS 
(SHRI RANGARAJAN KUMARAMANGA- 
LAM); (a) and (b). As reported by the Regis
try of the High Court on 31.8.1991. 4246 
admitted writ petitions relating to servk» 
matters of emptayees of the autonomous 
bodies were pending in Delhi High Court 
However, no service writ of the emptoyees of 
ttie Unbn Govemment or DeVii Actoiinistra- 
tRM) is pending in DeRii High Court Since aR 
such writs have been transferred to the 
Central Administrative Tribunal after coming 
into its existence. Out of 4246 wrt petitions, 
956wrfts are pendingformore than lOyears 
and the lemaming are petKling from 1981 
onwards.

(c) Cases involving same or similar 
quaatkms are giouped together and put 
together before the Court. Steps are being 
tdken to oonstlule special benches for dis
posal of oU cases.

AlocatkMi of Funds from Central Road 
tHwd for Devetopment of ttoads from 

Yanam to Drakafiaramam and Kakinada

711& SHRI iCV.a CHOWDARY: Wil 
«w  MMriar of SURFACE TRANSPORT be 
piMsadtoitato:

(a) whethertfwGovemment propose to 
alkxate funds from Central ftoad Fund tor 
the devetopment and improvement of inter
state Roads from Yanam to Drakstiaramam 
and Kakinada; and

(b) if so. the details in this regard?

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPFIOT 
(SHRI JAGDISH TYTLER): (a) and (b). 
Varmus proposals received from Andhra 
Pradesh Government for funding against the 
Central Road Fund biduding the roads from 
Yanam to Draksharamam and kaldnada. 
can be processed only after actual argu- 
mentaton of the Central Road Fund, which 
has not yet taken place.

[TnmslathrU

Devetopment sericulture ki BOiar.

7119. SHRI UPENDFtANATH VERMA: 
WiR the Minister of TEXTILES be pleased to 
state:

(a) whether sericulture has been devel
oped in Bihar;

(b) if so. the places where sericullure 
has been started in the State;

(c) the incentives provkled by tiie gov
ernment to encourage the farmers engaged 
in sericulture in Bihar;

(d) whether sericulture has been dam
aged at a number of places in tfw Stale; and

(e) if so, the reasons therefor md ttia 
steps proposed to be taken by the govern
ment in this regard?

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES(SHRI ASHOK 
GEHLOT):(a)Yes,sir.




